IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENC]‘?"E‘;:AZ%Rzozs
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF SEP BER, cU<v

DISPOSAL CLOSING
S.No. KIND OF CASES :iiné’: FB I:;::TImsT:|3ONTorA1. FB] DB| _ SB|] TOTAL|BALANCE
T AT CAEES L LU 5028 30.09.2025
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 151331 0] 13| 122 135] 0 1 29 38 12_2,32
2 | CIVIL SECOND APPEAL 4798 o] o 29 29] 0 of 49 4 78
3 | EXECUTION FIRST APPEAL 13 o] o 5 51 0 0 0 0
4 | EXECUTION SECOND APPEAL 24| o] o© 0 of 0 0 0 0 24
5 | CIVILMISC. APPEAL 35703 o 87 313] 400] o] 46| 532 578] 35525
6 | CIVILREVISION 664 o o] 34 34| o] o] 40 40 658
7 | CIVILREVIEW 827 o] 4] 15 19] of 14 22 36 810
8 | INCOME TAX REFERENCE ol of] of o o of o 0 0 0
9 | OTHER TAX REFERENCE 108] o] 2 0 2] o 0 0 0 110
10 | TAXCASES ol of of o ol of o 0 0 0
11 | CUSTOM APPEAL 26] o] O 0 ol o 0 0 0 26
12 | INCOME TAX APPEAL 407] o] 33 0 33 0 2 0 2 438
13 | WEALTH TAX APPEAL ol o] o 0 o] o 0 0 0 0
14 | BLACK MONEY TAX APPEAL 1|l of 4 0 4 o 0 0 0 S
15 | SALES TAX REVISON 752] 0] © 5 5[ 0 0 0 0 757
16 | TESTAMENTARY CASES of of o 0 o] o 0 0 0 0
17 | COMPANY PETITION 6l 0f] 0 0 o] o 0 0 0 6
18 | COMPANY EXECUTION PETITION ol of] o 0 o] o 0 0 0 0
19 | COMPANY APPEAL 6] of o 0 o] o 0 0 0 3
20 | COMPANY APPLICATION 721 of] 0O 0 o]l 0 0 0 0 72
21 | COMPANY SUIT 15] o o0 0 ol o 0 0 0 15
22 | COMPANY LIQUIDN. CASES 33 of] 0O 0 o] o 0 0 0 33
23 | ELECTION PETITION ol of o 0 of o 0 0 0 9
24 | SPECIAL APPEAL (CIVIL) 32 of 1 0 11 0 2 0 2 31
25 | SPECIAL APPEAL (WRITS) 2565] 0] 160 0ol 160] o] 203 0| 203 2522
26 | CIVIL CONTEMPT 3059 0| 62| 117 179] of 148] 90| 238 3000
27 | CVILWRITS 86900] 0| 433[1538| 1971 0| 907] 1590 2497| 86374
28 | RECRIMINATION PETITION ol of o 0 o]l o 0 0 0 0
29 | CROSS OBJECTION 659 o] 0 1 1 0 0 3 3 657
30 | CIVILREFERENCE 6] of o 0 of o 0 0 0 6
31 | CIVIL TRANS. APPLICATION 154] o] o] 57 571 © 0] 38 38 173
32 | CivILMISC. PETITION ol of] o 3 3l o 0 0 0 3
33 | CIVIL MISC. APPLN. (WAKF TRIBUNAL) 80] of o 0 ol o 0 0 0 80
TOTAL (A) | 152152 0| 799|2239| 3038| o0|1323| 2393| 3716| 151474
CRIMINAL SIDE:-
1 | MURDER REFERENCE 2l 0] O 0 o o 0 0 0 2
2 | CRIMINAL APPEAL 34338] 0| 42| 274] 316] o 21| 119] 140| 34514
3 | CRIMINAL REVISION 12091] 0] 0| 223] 223| o 11 239 240] 12074
4 | CRIMINAL MISC. PETITION 26109 Of 0| 835 835 o0 0| 553| 553] 26391
(UIS 482 CR.P.C.)
5 | CRIMINAL MISC. BAIL 2656 0| 0[1480] 1480] O 0| 1964 1964 2172
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 29| o 0 0 ol o 2 0 2 27
7 CRIMINAL REFERENCE 4 0 0 0 ol o 0 0 0 4
8 | HABEAS CORPUS 451 0] 25| of 25| o] 35 0 35 35
9 | CRIMINAL LEAVE TO APPEAL 894 o] 3| 39 a2 0 5| 28 33 903
10 | CRIMINAL WRITS 1391] O] o 124] 133 o[ 17[ 133] 150 1374
11 CRIMINAL REVIEW ol o 0 0 ol o 0 0 0 0
TOTAL (B) 77559] 0| 79]2975| 3054 o| 81| 3038 3117 77496
TOTAL (A+B) | 229711 o] 878|5214| 6092| o] 1404| 5429 6833| 228970
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHA

ATEGORY-WISE MONTHLY STATEMENT OF CASES FORT

_’___—_———-——-———-_—_—__——___—_‘__—_
c HE MONTH OF SEPTEMBER, 2025

N AT JAIPUR BENCH, JAIPUR

DISPOSAL CLOSING
S.No. KIND OF GASES gifxlr?:: FB I::TITU;IIBONTOTAL FB[ DB| _ SB|] TOTAL|BALANCE
MmiSC. CASES :- 01.09.2025 50.19.202
CRIMINAL SIDE:-
7 |CRIMINAL MISC.APPLN. :-
CRIMINAL INTER. APPLN.)
(1 BAIL IN CRIMINAL APPEAL 5186] 0| 48| 180 228 O] 94| 130] 224] 5190
2 |BAIL & STAY IN CRL.REVISION 4234] o] o 1e7] 167] o[ o[ 110[ 110} 4291
3 |BAIL & STAY IN CRL.MISC.PET. 26192| 0| 0| 742| 742| o] O] 416] 416] 26518
2 |BAIL&STAY IN CRL.TRAN. PET. & CRI 1464 ol o| 108/ 108] O ol 134 134 1438
5 |BAIL & STAY IN CRL.CONT.PET. o of © 0 0] 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 11 0/ O 0 of 0 0 1 1 10
RIMINAL MISC. APPLICATION
’ (C;;Arising over Crl. Main Cases) 1085] 0 2 88 g0} 0 2 il &0 Ll
TOTAL (C) 38172 o] s0[1285| 1335] 0] 97| 848 945| 38562
2 | CRIMINAL TRANSFER 53] of of 18 18] of o 10 10 61
3 | STAY INHABEAS CORPUS 4 0/ 0 O ofl of o 0 0 4
TOTAL (D) 57/ of of 18 18] o] of 10 10 65
TOTAL (C+D) 38229 o| s50[1303] 1353] o] 97| 858 955| 38627
TOTAL (A+B+C+D) 267940| o| 928| 6517| 7445] 0] 1501| 6287| 7788] 267597
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAYIN1. T. APPEAL 471 of 3] 0 3l of o 0 0 50
2 [STAY INW.T. APPEAL / CUSTA 211 o] o o ol of o© 0 0 21
3 [STAY IN O. T. REFERENCE 107] of 2] © 2l of O 0 0 109
4 |[STAYINS.T. REVISION 490 o[ o] 1 11 0of o© 0 0 491
5 |STAY IN CIVIL IST APPEAL 6182] o 7] 109] 116] of 5/ 13 18] 6280
6 |STAY IN CIVIL 2ND APPEAL 2331 o] o] 28 28] o] o 37 37 2322
7 |STAY IN EXE. FIRST APPEAL 118 of o] 5 5] of © 0 0 123
8 [STAY IN EXE. 2ND APPEAL 23l o] o o o] of 0O 0 0 23
9 [STAY IN C. M. APPEAL 10215] o] 61 116] 177] o] 22 71 93] 10299
10 |STAY IN CIVIL REVISION 598] 0 o0 31 31 of o 34 34 595
11 |STAY IN CIVIL CONTEMPT 271 of of o ol of o 0 - 0 27
12 |STAY IN SPL. APPEAL (CIVIL) 250 of o 0O of o 1 0 1 24
13 |STAY IN CIVIL TRANS. APPLN. 147 o] 0] 52 52| o] o] 33 33 166
14 |STAY IN COMPANY CASES 22l o] O 1 11 of o 0 0 23
15 |STAY IN SPL. APPEAL (WRIT) 2269 0] 144] 0] 144] o| 189 o] 189 2224
16 |STAY IN WRIT PETITION 63349 0| 187[1489| 1676 0| 844| 1057 1901| 63124
TOTAL (E) 85971 0| 404|1832] 2236 0] 1061| 1245| 2306/ 85901
2 | CIVILMISC. APPLICATIONS 4519] 0| 32| 158/ 190] Of 25[ 150[ 175] 4534
3 | CIVILMISC. CASES U/S-5 13469] 0 133| 254| 387] o0 139] 182 321] 13535
4 | EXE.MISC.APPLICATION ol of o o ol of o 0 0 0
5 LEAVE TO APPEAL TO S.C. 2l o 0 0 o] o 0 0 0 2
TOTAL (F) 17990| o] 165 412] 577] o] 164] 332] 496 18071
TOTAL (E+F) 103961| 0| 569] 2244] 2813] o0 1225| 1577] 2802| 103972
TOTAL (C+D+E+F) 142190| 0] 619] 3547| 4166] 0] 1322| 2435] 3757 142599
GRAND TOTAL (ATOF) 371901]| 0]1497] 8761| 10258] 0] 2726] 7864] 10590 371569
Dt : 14-10-2025 12:03
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